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during 1985 (till the end of November, 
19,85), due to strike by cargo handlinl 
workers in a privat e pool. 

(b) The longest period of strike from 
19th June, 1985 to 29th July, 1985 was 
over the demand of Karnataka Dock and 
General Workers Employees Union for 
issue of dock entry permits in favour of 
two of their office bearers, grant of recog-
nition to tbe Union and non-employment of 
casuals till full employment is glven to tbe 
listed w-,?rk ers. 

(c) There was an estimated loss of 
revenue 'of Rs. 15 lakhs approximately to 
the Port. 

(d) There was no loss or damage of 
goods during the ,strike period. 

(e) The Management bad repeatedly 
held negotiations with the Unions at diffe-
rent levels and tried to persuade the 
workers not to go on strike. 

Loss of track of agricultural crop due to 
floods 

2630. SHRI BRAJAMOHAN MOHA· 
NIT : Wiil the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether Government are aware 
that the river Mahanaoi, Brahmani and 
Vaiterni have created flood havoc during 
this year devastating large hack: of agri. 
cultural crop and dama ging a number of 
villages; 

(b) if so, what steps Government pro-
pose to take to control the floods of the 
above said villa6es; 

(c) whether Government are a ware that 
the Hirakud ~ystem no longer control the 
flood of Mabanadi basin of O,issa and jf 
so, what other measures Government have 
taken to control the devastating flood of 
Mahanadi; and 

(d) whether during Seventh Plan any 
implementation of Boods control measures 
in Orissa is beina contemplated and if so, 
QCtaiJ8 thereof? ' 

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND (a) 
Yes, Sir. 

(b) The steps for providing protectio,:l 
against floods are planned and executed by 
the concerned State Government from tbe 
State Plan. Upto March, 1984, the Orissa 
State has constructed tbe foHowing works: 

(i) Em bankments 967 Km. 

(ji) Drainage channels 98 Km. 

(iii) Town/Village protection 13 Nos. 
works 

(iv) Raising of villages 29 Nos. 

In addition, the Centre) Water Commi-
ssion of the Oavernment of India has esta-
blished flood forecasting facilities on the 
Mahanadj, Brahmani and Vaiterni rivers 
for advance warnings of impending floods 
to minimise )os, of human lives, cattle and 
movabJe propertits. 

(c) The Hirakud Dam on the Maha-
nadi is moderat ing floods in Mahanadi. In 
addition, a reservoir project across Bra'h-
mani which has since been completed 
would also provide flood mod eration. The 
State also proposes to take up another 
reservoir proj~ct downstream of Hirakud 
on the river Mabanadi. 

(d) For the Seventh Five Year PJan, 
an outlay of Rs. 17 crores is approved for 
flood control programme in the Stata of 
Orissa. 

Diversion of funds sanctioned for circo lar 
railway, Calcutta 

2631. SHRI BHOLA NATH SEN: 
'SHRI BASUDEB A~HARIA : 

Wil1 the Minister of TRANSPOR T be 
pleased to ~tate : 

(a) whether a part of the fund sanc-
tioned for tbe current year for cons-
truction of Circular Railway in Ca lcutta 
bas been diverted; 
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(b) if so, the details thereof and the 
rea sons the ," ef or; 

(c) the r easorjS for delay in extension 
of Circular Railway from Ultadanga to 
Dum Dum Junction and in construction of 
elevated track over Calcutta Dock area for 
extension of CirculJr Railway beyond 
Princep Ghat; and 

(d) the step~ taken/ proposed to expe-
dite completion of the Circular Railway 
Project in Calcutta? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) & (b) 
Since the extension of Circular Railway 
line from U Itadanga Road station to Dum 
Dum Junction cannot be progressed be-
cause of encroachments on RaIlway land 
earmarked for Circular Railway alignment, 
the funds allotted to the project cannot be 
fully utilised. Hence Rs. 0.8 crore out of 
Rs. 4.8 crores allotted to Calcutta Circu-
lar Railway Projt!ct has been diverted. 

(c) & (d) The extension of Circular 
Rail way frolll Ultadanga Road station to 
Dum Dum Junction fonning the second 
phase of the project is not possible unless 
the encroachments on this. Railway land 
are removed by the Slate Government. 

The work beyond Prinsep Ghat involv-
ing eievated Slructur.; and forming the 

Hurd pha ~e or tn~ proj ;!ct re -Iulres more 
funds and cannut be comleted within the 
funds _made available for Metropolitan 
Transport Projects under ttl e control of 
Department of Railw.tys. 

The State Government ha.) been asked 
to get the encroachment::. from the Rai 1-
ways land rem0ved and ll.anJ over the land 
to Bastren Rclllways Adminbtration to ena-
ble tbe work progressed. 

Report of national commi SSiOD on 
teachers 

2632. DK. PHULKENU GUHA : Will 
the 1Vl1nlster of flU MAN RESOUR.CE 
lJEVELO.PMbNT b~ pleased to state: 

{a) whetber National Commission on 
TeacJler:i apPolllted Dy tbe Government of 
JnUia has aubmlUeQ j,s reports. 

(b) if so, how many reports have be en 
submitted by the Commission; and 

(c) whether these reports wi1} be made 
~vaiJable to Members of Parliament? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHIl,A ROHA-
TGJ) : (a) and (b) Two National Commi-
ssions on Teachers were appointed, one 
related to teachers in school education and 
the other related to teachers in higher edu-
cation. Both of them have submitted one 
report each. 

(c) The reports will be made availab 1 e 
to th~ Members of Parliament after the 
recommendations made by the Commissions 
are examined by the Government. 

Conductors in Mail/Express train s 

2633. SHRIMA Tl KISHORI SINHA 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether the Railways have deputed 
a ticket inspector-cumwconductor for each 
sl e eper coach in major express/mail trains; 

(b) if so, reasons for conductors re-
maining absent for long time in sleeper 
coaches resulting In unauthorised passen-
gers getting entry into the sleept;r coaches; 
and 

(c) if not. how many coaches one con-
ductor h asked to look after? 

THE MINISTER OF STATE IN THE 
DEPART.l\1ENr OF KAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) 
Eal,;h non-vestibuled sleeper coach and two 
vestibuled lInd Class sleeper coaches 
marshaJ1ed together are required to be 
manned by one TIE. However, there 
have been instances of ~ome coaches runn-
ing unmanned occasionally due to shortage 
of staff and last minute casualties. 

Setting up of University in 8ikkim 

2634. DR. G. VIJAYA RAMA RAO : 
Will the Minister of HU MAN RESOURCE 
D.BV.BLOP.YBNT be pJeaaod to stale , 




